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IN THE CEITRn ADMINISTRATIVE TRIBUNAL HYDERA3AD BENCH AT HYDERABAD 

O.A.NO; çtf793 

Between t 
	 Date of Order: 6/7-93 

Divisional Fsuilway Manager, (w) 
South ceiitral Railway, Secunderabad, 

Permanent 1.13y Inc-cctor (con) 
S.C.Rly, Secunderabad. 
chiefi Sign@ Inspector, 
Signal & Telecomunication Department, 
S.C.Rly, Secunderabad. 	- 

4,P1iCaxts. 

and 

1.. 	v'e'e12e. 

2. Presiding Officer, Labour Court, 
Narayanaguda, Ad?. Hyderabad. 

Respondents. 

For the ApplicantsL Mr.N.I:.Devraj, SC for Rlys. 

For the Respondentst 

cORAMS 
THE HON'BLE NF.JUSTICE V.NEELAIBI RAO z VICE CHAIRMAN 

AND 
THE HONTBLE NR.P .TTIRUVENGAi274M : El BEF(ADiTh1) 

The Tribunal made the following Order:- 
-- - 	 - 	 LZ 	UCL uaLeu £1-i-92 

/ 
in C.M.P..No. /')t 	/1 is suspended until further orders. 

Issue notice to the Lespondents. 

Post the case on 6.9.93. 

To 
The Divisional Railway Manager (B.G) S.C.Rly, Secunderabad. 
ThelPermanent way Inthpector '(Con) S.C.Rly. Secunderabad. 
The Chief Signal Inspector, Signal & TelecornnunicatiOr) 
Department, S.C.Rly, Secunderabad. 

The Presiding Officer, Labour Court, Narayanaguda, Hyderabad. 
One copy to Mr.N.R..Devraj, SC for Rlys. CAT.Hyd. 
One copy to Mr. 	... 	- 
One spare copy. 
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CHEC1D BY 	 APPROVED BY 

IN THE Ck?TTRAL ;.DTINISTRATIVE TEl BUNAL 
HYDERABAD BENCH AT HYDERABAD 

THE HON'ELE MR.&USTICE V.NEELADRI RAO 
VICE CHZIRNAN 

ltD  

THE HON'BLE NRJ.A.B.GORTY ; MEM}3ER(/,D) 

AN 

THEHON'BLE 14T .CHANDRASEIO-IAR REDLY 
NEMBER( J) 

AND 

THE HON'BLE MR.P.T.,TIRUVENGADbJI :M(A) 

Dated $ 	-1993 

0 RDER/U1X1v!NTt 

/ 

in 

O.A.No. 

T.A.iNc,, 

iTitted and Interim directions' 
issued 

II 

Djs?osed of wjtlidjrebtjons 

Disnissed 

Disrnssed as withdrawn 	f 
Dism ssed for default. 

Reje tedj' Ordered - 

No o def •r 	dbss. - 
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